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MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY
NOTIFICATION
New Delhi, the 26th April, 2018
Subject: Continuation and modification of BHIM Cashback Scheme for Merchants

No. 12/13/2017-DPD-MeitY..—WHEREAS, the Central Government vide notilication of Government of
India, Ministry of Electronics and Information Technology No. 12(84)/2017-DPD dated 05" June 2017, has notificd a
Scheme namely ‘BHIM (Bharat Interface for Moncy) Cashback Scheme for Merchants’, with the objective to promote
usage of BHIM-UPI amongst merchants by incentivizing its adoptions and also to encourage transactions via BHIM-UPI

platform.

WHEREAS, the Central Government vide notification of Government of India, Ministry of Electronics and
Information Technology No 12/13/2017-DPD dated 14" August 2017. modified and extended the operation of the
scheme till 31" March 2018.

AND WHEREAS, the Central Government has reviewed the scheme.

Now, the Central Government hercby makes the following amendments in the notification of Government of
India, Ministry of Electronics and Information Technology No. 12(84)/2017-DPD dated 5™ June 2017, notified under the
subject namely ‘BHIM (Bharat Interface for Money) Cashback Scheme for Merchants:-

Subject: “BHIM (Bharat Interface for Money) incentive scheme for Merchants”

. For provisions in paragraph 2 & 3, the following provisions in the said paragraphs are substituted namely:-

BHIM incentive scheme for Merchénts

1.1 Paragraph 2.1: The scope of the scheme shall be limited 1o BHIM App users who have declared themselves
as “Lam a merchant” and have MCC 0000 and Merchants on-boarded by any bank receiving payment through
BHIM-UPI and have MCC other than “0000”. The duration of the scheme is 12 months i.e. "' April 2018 to 31%
March 2019 and can be reviewed anytime based on the Government directions.

1.2 Paragraph 2.3: The incentive slabs for merchants arc:

a) BHIM Merchant : BHIM App User who has declared himself as “I am a merchant” and have MCC
“0000” will be eligible for following incentive:

Incentive to the merchant B
No. of credit transactions (per month) Conditions

(at the end of the month)

Minimum transaction value eligible
for incentive is Rs. 25;

Maximum incentive is Rs. 1000 per

10% of the transaction value with an
merchant per month.

upper cap ol incentive of Rs 50 per
transaction g

Minimum credit transactions to be done

to start earning the incentive =>10
Calendar month will be used for

calculation of “month™

a) BHIM-UPI merchants : Merchant of any bank receiving payment through UPI and have
MCC other than “0000”

No. of credit transactions (per | Incentive to the merchant Conditions
month) (at the end of the monil)

Minimum transaction value eligible
for incentive is Rs. 25:

10% of the transaction valuc with an
upper cap of incentive of Rs 50 per
transaction

Maximum incentive is Rs. 1000 per
merchant per month.

Minimum transactions to be done
to start carning the incentive =>5

Calendar month will be used for
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1.1 Paragraph 1.4: In the promotion of digital payments, incentive schemes are widely used to promaote adoption of the
new technologies, platforms and apps that arc launched in the market and it has proved cffective. The “BHIM
cashback scheme for individuals™ has been designed to encourage the onboarding of new users on the BHIM App

and increase the usage of BHIM-UPI based transactions. The objectives of the scheme are:

e Increase the number of users downloading, installing, linking BHIM App with their bank accounts and making

first successful financial transaction.

® Increase in the number of transactions using BHIM-UPI

BHIM cashback scheme for Individuais

1.2 Paragraph: 2.1 The scheme has two components a) Incentive for onboarding over BHIM App and b) Incentive on
transactions over BHIM-UPIL. The scope of the component ‘a’ is only BHIM app users and the scope of the
component ‘b’ is the users of BHIM app as well as BHIM-UPI apps of the banks. The duration of the scheme is 12
months i.c. 1" April 2018 to 31¥ March 2019 and can be reviewed anylime based on the Government directions.

1.3 Paragraph: 2.3 The “incentive for onboarding” will be paid to the new users of the BHIM app who successfully
download the BHIM app, link the BHIM app with their bank account/s and undertake one successful financial
transaction through BHIM app. The “incentive on transactions” will be paid to the users undertaking financial
transactions on the BHIM app and/or BHIM-UPI apps of the banks.
1 A Paragranh: 2 4 The innanticag will be paid as per the following:

TABLE-I

Incentive for onboarding on BHIM app

Total amount (in Rs.) per BHIM app

ling
user
1 ‘New BHIM app user on downloading . installing and 51
successfully completing one financial transaction
TABLE-II
Incentive on transactions over BHIM-UPI
S. No. Incentive on transactions Amount (in Rs.) Conditions
L BHIM and BHIM-UPI app users of 25 per transaction Minimum transaction
banks for unique financial value should be Rs 100.
transaction. )
The incentive will be
paid for maximum 20
unique transactions per
calender month.
Only unique transactions
will be eligible for
incentive.
2 BHIM and BHIM-UPI app uscrs of | Number of Incentive per Minimum transaction

banks for financial transaction.

transactions per
month

month (Rs.)

>=25 bul less than | 100
50

>=50 but less than | 200
100

>=100 250

value should be Rs 10.

Calendar month will be
used for calculation of
“month”

1.5 Paragraph 3. 1: Qualification to earn incentives:

a) For “incentive for onboarding on BHIM app”, the user has to download, install and link BHIM app with the
bank account/s and successfully complete one financial transaction of any value. The incentive will paid
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NOTIFICATION
New Delhi, the 26th April, 2018

Subject: Extension and modification in the BHIM (Bharat Interface for Money) Aadhaar Merchant Incentive
Scheme

No. 12/9/2017-DPD-MeitY.—WHEREAS, the Central Government vide notification of Government of India,
Ministry of Electronics and Information Technology No. [2(84)/2017-DPD dated 23" June 2017, published in the
Gazette of India, Extraordinary Part-1 Section-1, notified a Scheme namely "BHIM (Bharat Interface for Money)
Aadhaar Merchant Incentive, with the aim to incentivize adoption of BHIM Aadhaar merchants and promote digital
payments across un-organized sector as well as the citizens using BHIM Aadhaar.

WHEREAS, the Central Government vide notification of Government of India, Ministry of Electronics and
Information Technology No 12/13/2017-DPD dated 14" August 2017, extended the operation of the scheme till 31"

March 2018.
AND WHEREAS, the Central Government has reviewed the scheme.

Now, the Central Government hereby makes the following amendments in the notification of Government of
India, Ministry of Electronics and Information Technology No. 12(84)/2017-DPD dated 23" June 2017, published in the
Gazette of India, Extraordinary Part-1 Section-1, notified under the subject namely ‘BHIM (Bharat Interface for Money)

Aadhaar Merchant Incentive scheme:-

For provisions in paragraph 2 & 3, the following provisions in the said paragraphs are subsituted namely:-

1.1 Paragraph 2.1- The BHIM Aadhaar Merchant Incentive Scheme will be operational till 31 March 2019.

1.2 Paragraph 2.3 —
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MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY
NOTIFICATION
New Delhi, the 27th December, 2017

Subject : Subsidizing MDR charges on Debit Cards/BHIM UPI/AePS transactions of value less than or
equal to Rs. 2000/-.

No. 6(19)/2017-DPD-1.—

1) The Digital India Programme envisions transforming India into a digitally empowered society and
knowledge economy by making available digital infrastructure, digital governance and digital services
to every citizen. Promotion of digital payments ecosystem is an essential aspect of the Digital India
programme and has the potential to transform India’s economy and extend inclusion of financial
services to all those who remain excluded.

2) Finance Minister in his Budget Speech on February 1, 2017 had announced a target of 2,500 crore
digital payment transactions for FY. 2017-18.

3) In the digital payments ecosystem, merchants play a very crucial role especially in a country like India
where nearly 90% of merchants are from the unorganized sector in the form of small grocery stores,
local outlets, etc. Besides, there are vendors, auto/taxi drivers eic., who constitute a large share of
unorganized merchants. The transaction amount at each of these merchants is generally small.

4) In the Debit Card/BHIM UPI/Aadhaar-Pay payment eco system, when any payment is made at a
merchant Point of Sale (POS) through a POS machine or QR “scan & pay” or online mode of
payment, Merchant Discount rate (MDR) charge is payable by the merchant to his bank (Acquirer). A
portion of this is shared by the acquirer bank with the card issuing bank and the card network
operator.

5) RBI has issued a directive on 6" December, 2017 revising MDR applicable for debit card transactions
which will be effective from 01.01.2018 wherein merchant category wise differential MDR rates have
been proposed for transactions.

6) It has been decided by the Government to reimburse the MDR charges on small transactions which
are less than or equal to Rs. 2000/~ in value so that such digital payment transactions are promoted.
The MDR on such transactions for the merchant will effectively become zero and hence they will
come on par with cash transactions. The salient features of the scheme are as follows:-

i) MDR applicable on Debit Card/BHIM UPI/Aadhaar-Pay transactions less than or equal to
Rs. 2000/- in value will be borne by Government for a period of two years with effect from
st January, 2018 by reimbursement of the same to the acquirer banks so that no MDR is
payable by the merchant in respect of such transactions. Accordingly, the banks shall not
charge any MDR from merchants for all eligible transactions under this scheme and
consequently the consumers will not be overcharged citing MDR as a reason.

i) No MDR will be applicable in case of transaction value less than or equal to Rs. 2000/-.
However, for transaction value above Rs. 2000/-, MDR would be applicable on the entire
transaction value. For example, no MDR will be applicable in case of a transaction value of
Rs.1800 and in respect of a transaction of Rs. 2300/-, MDR would be applicable on the entire
transaction value of Rs. 2300/-.



